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In view of joint request received from Sh. Rinku Jain, Ld. ACJM(East) and Sh. P. Bhargav Rao, Ld. JMi'-‘C(East)

Karkardooma Courts regarding exchange of duty as Duty Magistrate for the month of June 2026, Duty Roster bearing No.
624ICJtvUt~ZASTlKKD/Dellii dated 25.05.2026 is partially modified, as under:-

g W g g _ i 7 performed on In place of
1 Sh. P. Bhargav Rao, Ld. JMFC (East) , S SR Rink" _]ai|,1d_ ACJM East, T

R-/P HW59 N°- 2012. Glllflbi B8511. Delhi 13-U6-2026 Rio B-G02, Judges Apartment, Sector 26, Rohini,

[$1. 1Name of the Duty MM D|_|1y go be
0.
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Rest of the conditions in circular No. 624/CJM/EASTIKKD!Delhi dated 25.05.2026, shall remain unchanged.
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Karkard '. \\-" rts, DelhiNo. -é-£9-Q-~CJMlEASTfKKDlDelhi Dated: gt _26
Copy for information to:-
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Chief udic e, East

The Ld. Registrar General, High Court of Delhi at New Delhi.
The Principal District & Sessions Judge (I—IQ,) and West, THC, Delhi.
The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
The Principal District 8: Session Judge, New Delhi, Patiala House, New Delhi.
The Principal District 8: Session Judge North, and North- West, Rohini, New Delhi.
The Principal District 8: Session Judge, South-West, Dwarka, New Delhi.
The Principal District 8: Session Judge South, and South-East, Salter, New Delhi.
The Principal District 8: Session Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi.
The CMM, Central and West (Tis Hazari), New Delhi (PHC), North 8: North-West (Rohini), South- West (Dwarka)
South 8t South-East (Saket), North-East and Shahdara, Karkardooma Courm, Delhi

. The Ld. Secretary, DLSA East, Kat-kardooma Coum, Delhi.
11. All the Ld. Metropolitan Magistrates, East Disu rdooma Courts, Delhi.
12 -. The Incharge, District Courts Web Site Cornmitte IS Hazari Courts, Delhi.
13. The Incharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layersfweb-Site).
14. Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
15. Incharge Pool Car, Karkardooma Courts, Delhi.
16. Incharge Cash Branch, Karkardooma Courts, Delhi.
17. Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
18. Chief Public Prosecutor, Karkardooma Courts, East, Delhi
19. The Commissioner of Police, Delhi and DCP, East, Delhi.( Through Chowki Incharge KKD,Delhi.)
20. The I G (Prison), Tihar Jail, Delhi! New Delhi.
21. Lock Up lncharge, Karkardooma, Delhi.
22. Information Cente/(E-Sewa Kendra), Karkardooma Courts, Delhi.
23. Video Conference Room, Karkardooma Courts, Delhi.
24. Web-Site Committee (Computer Branch).
25. The Secretaries, BarAssociation, KKD, Delhi ---*——."I~ -- _
26. Office Order File.  'via R‘? 23%’ I ‘1?
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